No. 3-9/87-V.-

Department of Advocate General,
Himachal Pradesh, Shimla,

Dated, Shimla-171001 the th April, 2023.

NOTIFICATION

In supersession of this department’s office
8637-39, dated 21* March, 2023

10" April, 2023, ex

order of even number(s)-
and pursuant to her revised carned leave application. dated
-post facto sanction is hereby accorded to

leaves in favour of Smt. Nirmal Grover, Superintendent G

Tam.

the grantof following kinds of

rade-I of this department with

L. 6 days earned leave w.e.f. 21% {0 26t March, 2023.

2. 11(22)days medical leave on commuted basis w.e.f 27

March.
2023 to 6™ April, 2023

leave
Dep Advocate General,
/ ( N Himachaj radsh, Shimla,
Endst.No. 3-9/87-v- Dated:  %/1/ 022
Copy for information js forwarded to:-
1. Smt. Nirmal Grover, Superintendent Grade-] of this department w.r.t. her revised earned
leave application, dated 10t April, 2023,
. omt. Aakriti Mehta, J OA(IT) of this department for uploading in PMIS software.
“E-gazette. ,. |

dvocate General
Himachal P

3

radesh, Shimla.




